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two persong are concerned, the investi-
gation has been proceeding,

Surt M. P. BHARGAVA: May 1
know, Sir, whether any persons con-
nected with the Delhi bomb outrages
have been arrested in Uttar Pradesh
or elsewhere? ‘

Surr B. N. DATAR: The hon. Mem-
ber is possibly asking the question
about bomb explosions in general. So
far as this question is concerned, we
are at present investigating into the
recovery of these two bombs and we
are trying to find out whether they are

connected with any other transaction
also. \
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+[ABDUCTION AND TEASING OF WOMEN
IN DeLHI

*74 Suri NAWAB SINGH CHAU-
HAN: Will the Minister of HoME
Arrairs be pleased to state the
number of cases of abduction and tea-

sing of women and girls that occurred
in Delhi so far during this year and
the steps taken to prevent the occur-
rence of such cases and the extent to
which success has bzen achieved in
this regard?] 1
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Surr B. N. DATAR: So far as these ,
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+[TaE MINISTER or STATE IN THE
MINISTRY or HOME AFFAIRS (SHRr
B. N. Darar): A statement has been
laid on the Table of the House.

STATEMENT

There have been 44 cases of abduc-
tion and 45 cases of teasing of women
and girls this year. Plain clothes
policemen have been posted near bus
stops and busy shopping centres and
intensive patrolling is carried out to
check these offences. It is expected
that this will produce good resulis.]
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SHrr B. N, DATAR: In respect of
abducticns the number has slightly
decreased though it has slightly in-
creased so far as the other item is
concerned.

Dz Ssrimatr SEETA  PARMA-

WAND: Is the Government aware

| that the type of films that are being
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shown give a direct incitement to
young persons in molestation of
young girls, and if the Government
is aware of this, may I know what
steps the Government is taking to
bring this to the notice of the Minis-
try of Information and Broadcasting
s0 as to make the censorship stricter?

Smrt B, N. DATAR: That is a
general question. But so far as the
present question is concerned, the Gov-
ernment have posted patrols at dif-
ferent places with a view to arresting
such persons as soon as possible.

Dr. SuriMaTI SEETA PARMA-
NAND: Does the Government think
that the question of direct incitement
given to young minds by films is a
general question?

Mr. CHAIRMAN: Yes, it is a
general question with reference to
the present one, You may put that
quesion later on.
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SHrt B. N. DATAR: As I have
pointed out, the Government have
placed special patrols at the appro-
priate places,

SHrr N. SRI RAMA REDDY: May
I know whether such offences are
committed by educated youths or by
ruffians or vagabonds in the streets?
What is the type of people who are
taking to offences of this kind?

Sart B. N, DATAR: You may
speak of them as vagabonds. There
ig mo dispute about that,

Sur1 A, D. MANI: Has the Govern-
ment recelved any report to the effect

[ RAJYA SABHA]
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that agbduction and teasing of wo-
men is on the increase on account
of the unrestricted use of alcohol in
this city?

Surt B. N. DATAR:
got any such information,

I have not

Heavy MELTING ScRAP

*75. Surt DAHYABHAI V. PATEL:

Will the Minister of STEEL AaAND
Heavy INDUSTRIES be  pleased to
state:

(a) whether it has been brought to
the notice of Government that the
collection of heavy melting scrap has
sharply declined as a result of total
ban imposed on the export of this
scrap; and

(b) if so, what action Government
propose to take in the matter?

Tue DEPUTY MINISTER 1Ny THE

MINISTRY or STEEL anp HEAVY
INDUSTRIES (Surt P. C. SErHI):
(a) and (b) Some representations

have been received mainly from scrap
exporters that the collection of heavy
melting scrap has declined due to
the ban imposed on exports of such
scrap, The Government had appoint-
ed a Committee to make a thorough
enquiry in all the problems of the
scrap trade, On the recommendation
of the Committee, Government have
decided not to lift the ban on ex-
port of heavy melting scrap as it is
used for making ingots/castings by
electric furnaces in the country.
Government have also decontrolled
heavy melting scrap to improve its
collection in the country.

Surt DAHYABHAI V. PATEL:
May I know whether, in view of the
decline in the export of this scrap,
the Government will permit even a
small quantity to be exported, so that
the collection of scrap may be stimu-
lated

Sarr P. C. SETHI: Sir, the ex-
port of heavy melting secrap has been
banned because it is used by the



